BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 08 of 2021 (SZ) &
IA No. 56 of 2022 (SZ)

IN THE MATTER OF

Meenava Thanthai K.R. Selvaraj Kumar,

Meenavar Nala Sangam,

Rep. by its President,

M.R. Thiyagazrajan. .. Applicant

Versus

State of Tamil Nadu

Through Chief Secretary

Government of Tamil Nadu

Secretariat,

Chennai and Ors. .. Respondents

HUMBLE STATUS REPORT FILED BY THE DISTRICT
COLLECTOR, MADURAI

I, Dr. Aneesh Sekhar, IAS, S/o Soma Sekharan Nair,

Hindu, aged about 35 years, residing at No. 4, Collector’s Bungalow,

New Natham Road, Madurai do hereby solemnly affirm and sincerely

state as follows:

1. I respectfully submit that I am the District Collector, Madurai

District and as ordered by this Honorable Tribunal dated 15.03.2022 as:

“The District Collector is also directed to file a report as to whether any

buildings were constructed encroaching into the water body, as alleged in

the application and whether construction debris and other waste generated

DISTRICT COLLECTOR
. MADURAI




in the medical college was dumped into the water body, and if so, what is
the nature of action taken from their side in this regard. Whenever
inspection is done, they are directed to give notice to the project proponent,
so that the inspection can be done in their presence.”, 1 am filing the
status report as ordered above by this Honorable National Green Tribunal,

Southern Zone, Chennai.

2. I respectfully submit that as ordered above, I have instructed the
District Revenue Officer, Madurai, the Revenue Divisional Officer, Melur
Division, Madurai, Tahsildar, Madurai South and the Environmental
Engineer, Tamil Nadu Pollution Control Board along with Survey and
revenue staff to visit M/s Velammal Medical College, Hospital and
Research Centre, Cinthamani village. Notice about their inspection was
intimated to the Project Proponent, M/s Velammal Medical College,
Hospital and Research Centre and they were also present during the joint

inspection made on 14.09.2022.

3. I respectfully state that the Officials deputed have given a
detailed report by stating that the Medical College, Hospital and Research
Centre is located in an extent of about 113 acres of land covering 274
survey numbers of Anuppanadi village in S.Nos. 61/1, 2 etc. The details
of the lands owned by the Project Proponent are enclosed. Entire lands
were classified in the revenue records as ‘ryot’ ‘wet lands’. It was told that
they obtained ‘No Objection’ from the Competent Authority while seeking
for lay out approval in terms of G.O. Ms. No.79 Housing and Urban
Development Department dated 04.05.2017 and obtained approval of the
lay out from the Local Planning Authority. But as on date it was found

that entire field was converted as buildings to run Medical College,
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Hospital and Research Centre and encompassed with compound wall all

around.

4. I respectfully state that a channel flows abutting the compound
wall on the southern side in S.Nos.89, 111, 112 etc. taking water from
River Vaigai and flowing into Panaiyur Kanmoi located in S.No. 23of
Panaiyur village. It is noticed that there is no encroachment in the said
water course. In-fact a safe distance of 4’ were let of from the boundary of
the compound wall. From a cursory glance over the FMB of the lands
covered under construction, it is seen that there are some details passing
through the above patta fields. Though as per CSO 30 read with RSO 26
(15), ‘detail and channel flowing through patta lands are ‘poromboke
lands’ for all practical purposes. It was ascertained from the
representative of the Project Proponent who was present during the
inspection that small odais taking water through agricultural fields were
located in their patta lands prior to their purchase and since entire
landscape has been covered with building with no patta field, the above
water outlets no longer required were closed while construction of

buildings for the Medical College Hospital and Research Centre was taken
up.

5. I respectfully submit that the Project Proponent himself has
provided for sewage water treatment plant — I of 400 KLD capacity to treat
the sewage and effluents generated from the complex after disinfection.

Treated sewage is also utilized for gardening purpose after disinfection
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within the Hospital Campus. It was informed to the inspection team that
the Project Proponent has entered into an agreement with Common Bio
Medical Waste Treatment and Disposal facility, M/s Ramky Energy and
environment Private Limited, Undurni Kidakulam village, Tiruchuli Taluk,
Virudhunagar District for the disposal of the Bio Medical waste. The
common Bio Medical Waste Treatment and disposal Facility collects the
segregated Bio Medical Waste in colour coded bags provided with QR
coding system from the Hospital in Global Positioning System fitted
vehicle to its facility for necessary treatment and disposal. The District
Environmental Engineer who was also present during the inspection
confirmed this and added that the disposal of the sewage and bio medical
waste from the Unit are being monitored continuously by them and hence
the alarm sounded by the Petitioner that the debris and other wastes
generated in the medical college was dumped into the water body was

found to be false and exaggerated.

Therefore, for the foregoing reasons, it is most humbly prayed that
this Honorable Court may be pleased to accept this status report and pass
such other or further orders as this Honorable Court may deem it fit,

proper and appropriate in the circumstances and thus render justice.

~Dated at Madurai, this the 14th day of September, 2022.
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INSPECTION REPORT

As instructed by the Collector, Madurai, I, along with the Revenue
Divisional Officer, Melur Division, Tahsildar, Madurai South Taluk and the
District Environmental Engineer, Tamil Nadu Pollution Control Board, Madurai
inspected M/s Velammal Medical College, Hospital and Research Centre as per
the orders of the Honorable Green Tribunal, Southern Zone, Chennai in
Original Application No. 08 of 2021 (SZ) and IA No. 56 of 2022 dated

15.03.2022 which inter-alia ordered as follows:-

“The District Collector is also directed to file a report as to whether any
buildings were constructed encroaching into the water body, as alleged in
the application and whether construction debris and other waste
generated in the medical college was dumped into the water body, and if
So, what is the nature of action taken from their side in this regard.
Whenever inspection is done, they are directed to give notice to the project

proponent, so that the inspection can be done in their presence.”,

2. As already informed, the Public Relations Officer, Project Proponent
was present at the time of inspection to-day i.e 14.09.2022 at 10.30 AM.
Revenue records were perused. It is seen that the Medical College, Hospital and
Research Centre is located in an extent of about 113 acres of land in S.Nos.
61/1, 2 etc. covering 274 survey numbers of Anuppanadi village. The details
of the lands owned by the Project Proponent are enclosed along with this
inspection report. Entire lands were classified in the revenue records as ‘ryot’
‘wet lands’. It was told by the Public Relations Officer during the inspection
that they obtained ‘No Objection’ from the Competent Authority while seeking

for lay out approval in terms of G.O. Ms. No.79 Housing and Urban



Development Department dated 04.05.2017 and obtained approval of the lay
out from the Local Planning Authority. But as on date it was found that entire
fields was converted as buildings to run Medical College, Hospital and

Research Centre and encompassed with compound wall all around.

4. It is seen that a channel flows abutting the compound wall on the
southern side in S.Nos. 89, 111, 112 etc. taking water from River Vaigai and
flowing into Panaiyur Kanmoi located in S.No. 23 of Panaiyur village. It is
noticed that there are no encroachments in the said water course. In-fact a safe
distance of 4’ was let of from the boundary of the compound wall. From a
cursory glance of the FMBs of the lands covered under construction, it is seen
that there are some details passing through the above patta fields. Though as
per CSO 30 read with RSO 26 (15), detail and channel flowing through patta
lands are ‘poromboke lands’ for all practical purposes, it was ascertained from
the representative of the Project Proponent that small water outlets taking
water through agricultural fields were located in their patta lands prior to their
purchase and since entire landscape has been covered with building with no
patta field, the above water outlets, no longer required were closed while
construction of buildings for the Medical College Hospital and Research Centre

was taken vp.

5. It is further seen that the Project Proponent himself have provided
sewage water treatment plant — I of 400 KLD capacity and sewage treatment-II
of 100 KLD capacity.Trade effluent generated from the hospital is treated in
sewage Treatment Plant-1 after disinfection.The treated sewage is partly
recycled to process (Utilized for Heating,Ventilation and Air Conditioning) and
the remaining is utilized for gardening purpose within the Hospital Campus.
It was informed to the inspection team that the Project Proponent has entered

into an agreement with Common Bio Medical Waste Treatment and Disposal



facility, M/s Ramky Energy and environment Private Limited, Undurumi
Kidakulam village, Tiruchuli Taluk, Virudhunagar District for the disposal of
the Bio Medical waste. The common Bio Medical Waste Treatment and
disposal Facility collects the segregated Bio Medical Waste in colour coded bags
provided with QR coding system from the Hospital in Global Positioning System
fitted vehicle to its facility for necessary treatment and disposal. The District
Environmental Engineer who was also present during the inspéction confirmed
this and added that the disposal of the sewage and bio medical waste from the
Unit are being monitored continuously by them and hence the alarm sounded
by the Petitioner that the debris and other wastes generated in the medical

college was dumped into the water body appears to be exaggerated.

Our inspection revealed that there are no encroachments in the water
body abutting the premises and that the wastages are not let into the water

body as alleged in the petition.

Submitted.
_\__,_.: &0 2 2
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District Environmental Engineer, Revenue Divisional District Revenue Officer,
Tamil Nadu Pollution Officer, Madurai.
Control Board, Melur

Madurai
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SITE PLAN SHOWING THE PROPOSED ADDITIONAL CONSTRUCTIONS OF CANCER HOSPITAL BLOCK , STAFF QUARTERS,BOYS & GIRLS HOSTEL,BOYS & GIRLS
DINING & KITCHEN, LIBRARY,GUEST HOUSE,INDOOR GAME , MEDITATION HALL & LAUNDRY IN VELAMMAL MEDICAL COLLEGE HOSPITAL & RESEARCH
INSTITUTE FOR VELAMMAL EDUCATIONAL TRUST IN SURVEY NOS. : 61/1, 61/2, 61/3, 61/4, 61/7 PT, 61/9 PT, 62/4, 62/5 PT, 62/6 PT, 62/7,63/1 PT, 63/3, 63/6,
63/9APT, 63/9BPT , 63/9C, 63/10, 63/11, 64/1, 64/2, 64/3, 64/4, 64/5, 64/6,64/6B, 64/7A, 64/7B, 64/8A1, 64/8B,65/1, 65/2,65/3,65/4, 65/8,65/10,65/11, 65/12A, 65/12B, 65/13,
65/14A, 66/1, 66/2A,66/4, 66/5, 70/1A, 70/1B, 70/2A, 70/2B, 70/4A, 70/6pt, 71/1, 71/2A,71/2B, 71/3, 71/4A, 71/4B, 71/5, 71/6A ,71/6B1A, 71/6B1B, 71/6B2,72/1, 72/2,
72/3A,72/3B,72/4A,72/4B, 72/4C, 72/4D, 72/5, 72/8, 72/7, 72/8, T2/9A,72/9B1, 72/9B2, 72/10, 72/11A, 72/11B, 72112, 72113, 73/3PT, 73/4APT, 73/4B, 73/10PT, 73/11 PT,
7312 PT, 73/13, 73/14 PT, 80/3A, 80/5 , 80/7 PT, 80/8, 80/9, 80/10,80/11, 80/19, 80/20A,81/9A PT. AT ANUPANADI VILLAGE, MADURAI-THIRUMANGALAM RING ROAD,

MADURAI SOUTH TALUK, MADURAI-625009.
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VELAMMAL MEDICAL COLLAGE, HOSPITAL, AND RESEARCH CENTRE

S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
M.V,Muthuramalingam
1 Gl 0.58.50 13256 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
2 61/2 0.06.00 1.44 1643 |Chairman Velammal Medical
College
M.V,Muthuramalingam
3 61/3 0.09.00 2.06 1643 |Chairman Velammal Medical
College
M.V,Muthuramalingam
4 61/4 0.13.50 3.12 1631 |Chairman Velammal Medical
College
5 61/5 0.14.00 8:31 1845 Research Centre
M.V,Muthuramalingam
6 61/6 0.13.00 3.00 1606 |Chairman Velammal Medical
College
M.V,Muthuramalingam
7 61/7 0.74.50 17.26 1631  |Chairman Velammal Medical
College
M.V,Muthuramalingam
8 61/8 0.11.50 2.75 1631  |Chairman Velammal Medical
College
M.V,Muthuramalingam
S 61/9 0.18.50 4.3 1631  [Chairman Velammal Medical
College
M.V,Muthuramalingam
10 61/10 0.13.00 3.00 | 1631 |Chairman Velammal Medical
College
11 62/4 0.03.00 0.56 1731 M.Kuncharavalli
12 62/5A 0.25.00 5.06 1838 M.V.VelMohan
M.V,Muthuramalingam
13 62/6 27150 5.45 1631 |Chairman Velammal Medical
College
14 62/7 0.20.00 4.06 1838 M.V.VelMohan
15 63/1 0.41.50 8.31 1748 M.V.Muthuramalingam
M.V,Muthuramalingam
16 63/3 0.12.00 2.44 1606 | Chairman Velammal Medical
College
17 63/6 0.31.50 6.25 1852 Research Centre
18 63/9A 0.35.50 7.13 1883 Research Centre
19 63/9B 0.42.00 8.50 1731 M.Kuncharavalli
20 63/9C 0.05.50 112 1845 Research Centre
21 63/10 0.12.50 2.50 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
22 63/11 0.12.00 2.44 1606 |Chairman Velammal Medical
College
23 64/1 0.08.00 1.62 1845 Research Centre
24 64 /2 0.14.50 2.94 1845 Research Centre
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‘L!_S.No SURVEY NO ‘ EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARK;’
25 64/3 " | 0.0900 1.81| 1845 Research Centre
M.V,Muthuramalingam
26 64/4 0.07.00 1.37 1606  |Chairman Velammal Medical
College
27 64 /6 0.06.50 1.00 59 Research Centre & Medical
College
28 64/618 0.21.00 5.00 2705 M.V.Muthuramalingam
M.V,Muthuramalingarn
29 64/7A 0.22.00 4.37 | 1631 |Chairman Velamma] Medical
College
M.V,Muthuramalingam
30 64/78B 0.22.00 4.38 1631 |Chairman Velammal Medical
College
31 64 /8B 0.21.00 4.22 1643 M.V.Muthuramalingam
32 65/2 0.22.50 5125 1838 M.V.VelMohan
33 65/8A @.86.50 6.00 1838 M.V.VelMohan
34 65/11 0.12.00 2.44 1832 M.V.Muthuramalingam
35 65/12A 0.02.00 0.40 1832 M.V.Muthuramalingam
36 65/12B 0.02.50 0.48 1832 M.V.Muthuramalingam
37 65/13 0.09.50 1.87 1845 Research Centre
M.V,Muthuramalingam
38 65/14A 0.28.50 5.69 1631 |Chairman Velammal Medical
L College
39 66/1 0.33.00 6.56 1643 M.V.Muthuramalingam
40 66/4 0.20.00 4.06 1643 M.V.Muthuramalingam
41 66/5 0.09.00 1.81 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
42 70/1A 0.18.00 1.98 1631 |Chairman Velammal Medical
: College
43 70/1B 0.37.00 3.96 1832 M.V.Muthuramalingam
44 70/2A 0.24.50 2.62 17%3i M.Kuncharavalli
M.V,Muthuramalingam
45 70/2B 0:171.50 1.26 1606 |Chairman Velamma] Medical
College
46 70/4A 0.16.00 15275 1731 M.Kuncharavalli
47 70/6 0.28.50 3.12| 1089 Minor Mani and two Partly Land
members
48 Tl 0.04.50 0.50] 1643 M.V.Muthuramalingam
49 T1/2A 0.18.00 1.98| 1854 Pandiyan and others
M.V,Muthuramalingam
50 71/2B 0.16.00 1.71] 1631 |Chairman Velammal Medical
College
51 71/3 0.06.00 0.69| 1845 Research Centre & Medical
College
52 71/4A 0.16.00 1.69| 1850 Research Centre & Medical
i College
53 71/4A 0.15.50 1.69] 1850 Research Centre & Medical
College
54 71/5 0.32.50 3.56] 1845 Research Centre & Medical
College S
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S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
55 71/6B1A 0.15.08 1.65 1862 Research Centre & Medical
College
M.V,Muthuramalingam
56 71/6B1B 0.02.92 1.00| 1742 |Chairman Velammal Medical
College
M.V,Muthuramalingam
57 71/6B2 0.12:506 1.34] 1606 |Chairman Velammal Medical
College
M.V,Muthuramalingam
58 721 0.33.00 3.57| 1603 |Chairman Velammal Medical
College
59 72/2 0.21.00 2.25| 1845 Research Centre & Medical
College
M.V,Muthuramalingam
60 72/3A 0.16.00 1.75] 1631 [Chairman Velammal Medical
College
M.V,Muthuramalingam
61 72/3B 0.16.00 1.69| 1603 |Chairman Velammal Medical
College
62 72/4A 0.11.50 oy (ST A e S e el Bl SR
others
63 72/4B | 0.10.50 L12|% rees | REeEacT S Ene e enical
College
64 72/4C 0.11.00 1.19). 1832 M.V.Muthuramalingam
65 72/4D 0.02.00 Q25| 173l M.Kuncharavalli
66 7215 0.09.50 1.00] 1731 M.Kuncharavalli
M.V,Muthuramalingam
67 72/6 0.13.50 1.44| 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
68 V2T 0:11.50 1.25| 1603 |Chairman Velammal Medical
College
69 72/8 0.14.00 1.66| 1750 Meenakshi and others Partly Land
70 72/9A 0.05.50 0.61 1850 Research Centre & Medical
College
71 72/9B1 0.08.50 1.00| 1850 | Research Centre & Medical
College
M.V,Muthuramalingam
72 72/9B2 0.07.50 1.00] 1631 [Chairman Velammal Medical
College
M.V,Muthuramalingam
73 72/10 0.11.50 1.25| 1747 |Chairman Velammal Medical
College
74 72/11A 0107350 0.81] 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
75 72/11B 0.07.00 0.75| 1749 |Chairman Velammal Medical
College
76 72/12 0.24.00 2.06| 1832 M.V.Muthuramalingam
M.V, Muthuramalingam
Zi7 72,13 0.10.00 1.12) 1631 |Chairman Velammal Medical
College
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S.No

SURVEY NO

EXTENT

THIRVAI

PATTA NO

PATTA LAND OWNERS

REMARKS

78

73/3

0.18.00

2.00

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

79

73/4A

0.43.00

4.63

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

80

73/4B

0.42.00

4.50

1631

M.V, Muthuramalingam
Chairman Velammal Medical
College

81

73/10

0.07.50

0.81

1844

M.V,Muthuramalingam
Chairman Velammal Medical
College

82

73/11

0.05.50

0.62

1631

M.V,Muthuramalingam
Chairman Velammal Medical
College

83

73/12

0.18.00

2.00

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

84

73/13

0.08.00

0.87

1631

M.V,Muthuramalingam
Chairman Velammal Medical
College

85

73/14

0.06.50

0.69

1631

M.V,Muthuramalingam
Chairman Velammal Medical
College

86

80/3A

0.29.50

3.25

1845

Research Centre

87

80/5

0.12.00

1.33

1856

Research Centre & Medical
College

88

80/7

0.08.00

0.88

1631

M.V,Muthuramalingam
Chairman Velammal Medical
College

89

80/8

0.06.00

0.69

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

90

80/9

0.05.00

0.50

1850

Research Centre & Medical
College

g1

80/10

0.07.00

0.75

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

92

80/11

0.05.50

0.62

1603

M.V,Muthuramalingam
Chairman Velammal Medical
College

93

80/19

0.06.00

0.69

1606

M.V, Muthuramalingam
Chairman Velammal Medical
College

94

80/20A

0.26.50

2.85

1862

Research Centre & Medical
College

85

32/4A

0.22.50

4.48

1631

M.V,Muthuramalingam
Chairman Velammal Medical
College

96

32/5B

0.09.50

1.90

1832

M.V,Muthuramalingam
Chairman Velammal Medical
College




14

S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
97 33/1B 080 3.50 1339 M.V.VelMohan
98 35//2 0.19.00 3.81 1339 M.V.VelMohan
99 35/3 9.15:50 3.06] 2306 M.V.Muthuramalingam
100 33/4A 0.05.75 1.15| 2461 M.V.Muthuramalingam
101 33/4B 0.05.75 1.15] 2459 M.V.Muthuramalingam
102 33/5 0.09.00 1.81] 2459 M.V.Muthuramalingam
103 33/6 0.16.00 3.75| 1339 M.V.VelMohan
104 33/8B 0.02.44 2.00| 2764 M.V.Muthuramalingam
105 33/9B 0.05.05 5.00| 2764 M.V.Muthuramalingam
M.V,Muthuramalingam
106 35/ 1 0.32.50 7.50| 1631 |Chairman Velammal Medical
College
107 51/2 0.37.50 8.75| 2014 M.V.Muthuramalingam
108 51/3 0.35.00 8.06| 2247 M.V.Muthuramalingam
109 51/4 0.35.50 8.25| 1830 M.V.Muthuramalingam
110 5175 0.42.50 9.56| 1830 M.V.Muthuramalingam
M.V,Muthuramalingam
111 51/6A 0.13.00 3.14| 1631 |Chairman Velammal Medical
College
112 51/6B 0.14.00 3.34| 1882 M.V.Muthuramalingam
M.V,Muthuramalingam
113 S1/6C 0.14.50 3.46| 1631 |Chairman Velammal Medical
College
114 52/ 0.19.50 4.50| 2305 M.Kuncharavalli
115 5242 0.22.50 5.19| 1731 M.Kuncharavalli
M.V,Muthuramalingam
116 52/3 0.11.00 2.56| 1606 |[Chairman Velammal Medical
College
117 52/4 0.14.00 2.75] 1643 M.V.Muthuramalingam
118 S3/1A 0.12.50 2.00| 2474 M.V.Muthuramalingam
119 53/1B 0.15.00 2.00| 1832 M.V.Muthuramalingam
120 58 /IE 0.27.00 7.00[ 1830 M.V.Muthuramalingam
121 53/2A 0.09.00 1.78] 1832 M.V.Muthuramalingam
122 53/2B 0.09.00 1.78| 1832 M.V.Muthuramalingam
123 53/3 0.14.00 2.75| 2014 M.V.Muthuramalingam
124 S3/4A 0.09.00 1.84] 2305 M.Kuncharavalli
125 53/4B 0.09.00 1.85] 2305 M.Kuncharavalli
126 53/5A 0.21.50 4.33| 1832 M.V.Muthuramalingam
127 53/5B 071150 2.36| 2344 M.V.Muthuramalingam
128 53/6 0.36.50 3 2018 Research Centre
129 53/7 0.15.50 3.06| 1643 M.V.Muthuramalingam
130 53/8 0.04.00 0.81] 2014 M.V.Muthuramalingam
131 54/3A 0.10.50 2.44| 2057 M.V.Muthuramalingam
132 54/3B 0.10.50 2.44| 2705 M.V.Muthuramalingam
133 54 /4 0.24.50 5:62| 12530 M.V.VelMohan
134 54/5 0.22.:50 5.05| 2768 M.V.Muthuramalingam
135 54/6 0.58.00 13.50| 2705 M.V.Muthuramalingam
136 54/7 0.12.00 2.81| 2705 M.V.Muthuramalingam
137 54/8B 0.09.00 2.06] 2705 M.V.Muthuramalingam
138 54/9 0.25.00 5.81| 2705 M.V.Muthuramalingam
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S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
139 54/10 0.14.50 3.38] 2768 M.V.Muthuramalingam
140 55/1A 0.20.00 4.06| 1339 M.V.VelMohan
141 55/1B 0.22.00 4.38| 2458 M.V.Muthuramalingam
142 55/2A 0.22.50 4.50 1339 M.V.VelMohan
143 59/3 0.51.00 10.31| 2304 M.V.VelMohan
144 55/4 0.18.00 3.56| 1339 M.V.VelMohan
145 56/1 0.18.00 3.56| 2531 M.V.Muthuramalingam
146 56/2A 0.06.00 1.22| 2013 Research Centre
147 56/2B 0.11.50 2.29] 2013 Research Centre
148 56/3 0:19.50 3.83] 2013 Research Centre
143 56/4 0.17.00 3.44| 2013 Research Centre
150 56/5 0.32.00 6.50| 2532 M.Kuncharavalli
151 56/6 0.15.50 3.06] 1832 M.V.Muthuramalingam

M.V,Muthuramalingam
152 56/7 0.18.00 3.56| 1606 |Chairman Velammal Medical
College
M.V,Muthuramalingam
153 56/8 0.18.50 3.75| 1606 |Chairman Velammal Medical
College
154 56/9 0.36.50 7.37| 1643 - M.V.Muthuramalingam
155 57/1A 0.52.00 10.42] 1832 M.V.Muthuramalingam
156 57/1B 0.01.50 0.30] 2347 M.V.Muthuramalingam
157 57/3 0.45.00 9.06| 1832 M.V.Muthuramalingam
158 57/4 0.09.00 1.81] 1641 M.V.Muthuramalingam
159 e 0.11.50 2.37| 1643 M.V.Muthuramalingam
160 ST 0.10.50 2.03| 2345 M.V.Muthuramalingam
161 57 /8B 0.44.00 8.89| 2247 M.V.Muthuramalingam
M.V,Muthuramalingam
162 57/11 0:2:1::50 4.30| 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
163 57/12 0.07.50 1.40| 1631 |Chairman Velammal Medical
College
164 58/ 1A 0.24.50 4.87| 2746 M.V.Muthuramalingam
165 58/2 0.13.00 2.66/ 2014 M.V.Muthuramalingam
166 58/3 0.16.00 3.25| 2745 M.V.Muthuramalingam
167 58/4 0.16.00 3.19] 1643 M.V.Muthuramalingam
168 58/5 0.55.00 1.06] 2745 M.V.Muthuramalingam
169 58/6 0.17.50 3.50] 1829 M.V.Muthuramalingam
M.V,Muthuramalingam
170 58/7 0.19.50 3.87| 1631 |Chairman Velammal Medical
College
171 58/8 0.35.00 7.000 2014 M.V.Muthuramalingam
M.V,Muthuramalingam
172 58/9A 0.14.50 2.94| 1631 |Chairman Velammal Medical
College
173 58/9B 0.14.50 2.95| 1643 M.V.Muthuramalingam
174 58/10 0.3%.50 7.62| 1643 M.V.Muthuramalingam
175 59/1A 0.22.50 4.53| 2346 M.V.Muthuramalingam
176 59/3 0.42.00 8.56| 2014 M.V.Muthuramalingam
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S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
177 59/4 0.11.50 2.3%|- 2013 Research Centre
178 59/5 @156 2.925| 2745 M.V.Muthuramalingam
179 59/6 0.09.50 1.87] 1830 M.V.Muthuramalingam
180 59/7 0.08.00 1.62| 1643 M.V.Muthuramalingam
181 59/8 0.06.50 1:31 1339 M.V.VelMohan
182 59/9 0.06.50 1.31 1339 M.V.VelMohan
183 59/10 0.14.50 2.94 1339 M.V.VelMohan
184 59/11 0.05.00 1.00f 1731 M.Kuncharavalli
185 59/12 0.13.50 2.69| 1731 M.Kuncharavalli
186 59/13 0.20.00 4.06| 2768 M.V.Muthuramalingam
187 59/14 0.09.50 18 1731 M.Kuncharavalli
188 59/15A 0.04.75 1.00| 2249 M.V.Muthuramalingam
189 59/15B 0.04.75 1.00[ 2249 M.V.Muthuramalingam
M.V,Muthuramalingam
180 59/16 0.28.50 5.69| 1631 [Chairman Velammal Medical
College
191 60/1 0.25.50 5.94| 1832 M.V.Muthuramalingam
192 60/2A1 0.11.50 2621 FI882 M.V.Muthuramalingam
193 60/2A2 0.10.50 2.44| 1832 M.V.Muthuramalingam
194 60/218 0.11.00 2.56 150 M.V.Muthuramalingam
M.V,Muthuramalingam
195 60/2C 0.03.00 0.75] 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
196 60/2D 0.05.50 1.31) 1631 |Chairman Velammal Medical
College
197 60/2E 0.03.00 0.75] 2014 M.V.Muthuramalingam
188 60/3A2 0.08.10 2.00| 2768 M.V.Muthuramalingam
199 60/3B 0.05.00 1.08] 2014 M.V.Muthuramalingam
200 60/4 0.20.00 4.63| 2014 M.V.Muthuramalingam
201 60/5A 0.07.00 1.60| 2014 M.V.Muthuramalingam
202 60/58 0.14.00 3.21| 2768 M.V.Muthuramalingam
M.V,Muthuramalingam
203 61/1 0.58.50 13.50| 1631 |Chairman Velammal Medical
College
204 61/2 0.06.00 1.44] 1643 M.V.Muthuramalingam
205 61/3 0.09.00 2.06| 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
206 61/4 0.13.50 3.12| 1631 |Chairman Velammal Medical
College
007 61/5 0.14.00 3.31| 1845 Research Centre & Medical
College
M.V,Muthuramalingam
208 61/6 0.13.00 3.00| 1606 |Chairman Velammal Medical
College
M.V,Muthuramalingam
209 61/7 0.74.50 17.26| 1631 |Chairman Velammal Medical
College
210 62/1A 0.09.00 1.78) 2768 M.V.Muthuramalingam
211 62/1B 0.09.50 1.84| 1882 M.V.Muthuramalingam
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| S.No SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
M.V,Muthuramalingam
212 62/3A 0.13.50 2.69 1631 [Chairman Velammal Medical
College
213 62/3B 0.03.00 0.62| 1882 M.V.Muthuramalingam
214 62/3C 0.01.00 0.25| 1882 M.V.Muthuramalingam
215 62/3D 0.06.50 1381 1882 M.V.Muthuramalingam
216 63/2 0.12.50 2.50] 1643 M.V.Muthuramalingam
217 64/5 0.26.00 5.19] 2014 M.V.Muthuramalingam
218 65/1 0.21.50 5.00| 1856 Research Centre & Medical
College
219 65/3 0.03.50 0.87| 1838 M.V.VelMohan
220 65/4 0.03.50 0.87| 1838 M.V.VelMohan
221 65/10 0.06.00 1.44| 2014 M.V.Muthuramalingam
222 66/2A 0.08.00 1.62| 1643 M.V.Muthuramalingam
223 71/6A1 0.10.50 2.00] 2014 M.V.Muthuramalingam
224 71/6A2 0.10.00 2.00f 2014 M.V.Muthuramalingam
225 71/6A3 0.10.00 2.00] 2014 M.V.Muthuramalingam
M.V,Muthuramalingam
226 gyl 0.29.00 3.12| 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
227 et 0.23.50 2.57| 1631 |Chairman Velammal Medical
College
228 73/5 0.05.00 0:5[ 1832 M.V.Muthuramalingam
09 73/6 0.05.00 0.5 1845 Research Centre & Medical
College
M.V, Muthuramalingam
230 T3/TA 0.16.00 1.75| 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
231 73/7B 0.13.00 1.38 1631 Chairman Velammal Medical
College
M.V,Muthuramalingam
232 73/8 0.03.00 0.37| 1631 |Chairman Velammal Medical
College
233 73/9 0.06.00 0.69 1605 M.V.Muthuramalingam
234 74/1 0.17.00 1.81] 1643 M.V.Muthuramalingam
235 74/2 0.18.00 1.94| 1643 M.V.Muthuramalingam
236 74/3A 0.12.00 1.29] 1643 M.V.Muthuramalingam
237 74/3B 0.09.50 1.07] 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
238 74/3C 0.10.00 1.09| 1605 [Chairman Velammal Medical
College
M.V, Muthuramalingam
239 74/4 0.27.00 2.87| 1605 |Chairman Velammal Medical
College
240 74/5 0.18.00 2] 2014 M.V.Muthuramalingam
241 74/6 0.21.00 2.25| 2014 M.V.Muthuramalingam
242 74/7 0.15.00 1.62] 2014 M.V.Muthuramalingam
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S.No | SURVEY NO EXTENT THIRVAI|PATTA NO PATTA LAND OWNERS REMARKS
M.V,Muthuramalingam
243 75/ 1A 0.25.50 2.78] 1631 [Chairman Velammal Medical
College
244 75/1B 0.25.00 2.72| 1698 M.V.Muthuramalingam
M.V,Muthuramalingam
245 TH12 0.11.00 1.19] 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
248 75/3 0.12:50 1.37] 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
247 75/4 0.10.50 1.12] 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
248 75/9 0.13.00 1.36/ 1631 |Chairman Velammal Medical
College
249 75/10 0.20.00 2.19 1643 M.V.Muthuramalingam
250 79 /10 0.10.00 1.12 1643 M.V.Muthuramalingam
251 75/12 0.09.50 1| 1643 M.V.Muthuramalingam
252 75/ 13A 0.15.00 1.62 1643 M.V.Muthuramalingam
253 75/13B 0.15.00 1.62| 1643 M.V.Muthuramalingam
254 75/13¢ 0.30.50 331 1643 M.V.Muthuramalingam
M.V,Muthuramalingam
255 76/1 0.14.00 151 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
256 76/2 0.13.50 144/ 1631 |Chairman Velammal Medical
College
M.V,Muthuramalingam
257 76/3 0.17.00 81| 1631 |Chairman Velammal Medical
College
258 76/4 0.24.00 262| 1721 M.V.Muthuramalingam
259 78/2 0.27.00 294 1643 M.V.Muthuramalingam
260 78/3A 0.24.00 25| 1846 Research Centre & Medical
College
261 78/3B 0.11.00 1.25| 1643 M.V.Muthuramalingam
262 78/4A 0.11.00 1.25] 1643 M.V.Muthuramalingam
063 79/1A1 0.09.02 007| 1851 Research Centre & Medical
College
264 79/1A2 0.21.24 22| 2763 M.V.Muthuramalingam
265 79/1B 0.12.74 13| 2763 M.V.Muthuramalingam
266 79/2 0.16.00 1.75| 2767 M.V.Muthuramalingam
067 79/4 0.07.50 0.81 1606 Research Centre & Medical
College
068 79/5 0.07.50 081 2767 Research Centre & Medical
College
269 79/6 0.25.00 289 2767 M.V.Muthuramalingam
270 79/1 0.19.00 206 2767 M.V.Muthuramalingam
M.V, Muthuramalingam
271 80/1 0.12.00 1311 1631 |Chairman Velammal Medical

College
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272

0.04.00

M.V,Muthuramalingam
Chairman Velammal Medical

College

273

0.07.00

M.V,Muthuramalingam
Chairman Velammal Medical

College

274

0.03.50

M.V,Muthuramalingam
Chairman Velammal Medical

College

TOTAL

45.87.09
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